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Lircter Secton 137 of
Hduﬂdﬂnlm

wilh Rude 3 of the said
rgued Demand Matices
Mofce =)

noflca, Tl!IB ampuris indicated harsin

II&E Secunhsalian And Recorstruchon of Firancal Assels Snd Enforcsrnant al Secin ity Interesi A, A3
ty imemest [Enfoncement) Rubes, 2002
ules the Authorized Officer of

vrder section 1302 of e said At

i o them In cormaciion with above, ﬂulrxus-hmtl:.'mwn omoe again, o
beloa, togethar wath further interast from the datals) of Daman-:l Pucrbce il the d
theBorrcwens). amount due a3 on Bate of Demand Nobce ard secunity offerad bowa s repamnen of iosn amount are 25 under-

said
a IIFLH:E[I:l Fnan:eLl:-:h!IIFLHFL] Formerly known s India indaline Housing

DEMAND NOTICE

e g3k ALL | P wWith

121 ¢ the said Act mead

Firanca i) has

ealling upon e Borowers) 4o repey the smount mentioned n the respectie Demand
ﬂ'ﬂ: Bormoweins) fa peny within 60 da & ram T puitifcation of lhis

of paymend. The detall of

Rudes), In exercise of powers confamed under Sechon 1

'.'-'.' BRI P et

1w e ceming

=aid nohice

AMBIT FINVEST PRIVATE LIMITED

Corporate Off: Kanakia Wall Strest. 5th floor, A 306-510, Andhan-Kurla Road, Andheri East, Mumbai-400083

For Immavable Properly)
{Under Rula 8 |1} of the Security Interesl [Enfarcement] Rules, 2002}
Wharaas lha undarsigned being the suthanzed afficer of Amb# Finvest Privete Limited Having ils registerad offica at Ambi Holse,
449, Senapali Bapal Marg, Lower Parel, Mumbai - 400013, Comparate ofiice at Kanskie Wal Street - 5th Soor, ASIE-510, Andheri-
Furla Rioad, Andhan Exst, Mumbai-400083 and Branch office i Offica Wo . - 2ND Floor, Plot Number 1, DLF Industrial Ares - Mear
Mofi Neger Matra Station, Moti Nager, Kew Dethi - 190015, under Securdisation and Reconstruction of Financial Azsals snd
Enfarcament of Secunty Infarast Act, 2002 (54 of 2002}, and in axercza of powers confered under Section 13 (1:2) read with Rule 3
of the Sacurity Intarast (Enfarcamant] Rules, 2002 issued Damand Notica daled manhioned heseundar caling upon the following
Domawears o repay the amount menticnad o the notice being &0 mentioned keraurder within S0 days fromlhe date of recapt of the

The following bormowers kaving feiled to rapay tha amourd notice is hereby gien ta fhe following bomesers and the and the publicin
general that undersigned has {aken possassion of the praperties descrbed heretn below inexercisa of powens confesred gn him
under sub section (4] of secton 13 of the Act read with Rule 8 of the Securily Inferest |Enfrecemnent) Rules, 2002,

Hame of the Borrowersl Demand Description of Immovable Date of
Co- Borrowers Motice Proparty/Properties Mortgaged Possassion
{Guaraniors & Loan Cuate Type of
Account Numbar Amaunt Passesslon
1] ELILEIR RANA 122023 "PLOT MEASURING 4 BREWAS (200 30. YRDS), OUT | 44 02 2025
Z. PRAKCD RAMNA Re. 20,13:923.40 /- OF KHASRA WO 1060856 MMIDO04), SITUATED IN
Lan Mos. {Rupses Twenly Lakh EXTEMDED LAL DORA ABADE OF VILLAGE KHERA|  Physical
CELCIOON04E5S Thirlsan Thousand Nins | FALAN. TEHSILALIPUR DEL HI 110082 Fossession
Hundred Twenty Thrae And BOUNDARY OF THE SAID PROPERTY : -
Forly Paiza Orly) EAST, PI'-LIII? NiD 4B WEST ; PLOT rluu 5 _HDETH ¥
s On ! 78.11.2023 OTHER'SPLOT S0UTH: RASTAZE WIDE.

SELUNSCA95EE

Flace ; Delw
Cipte; 15032025

The bearroeaer in particular and Be public in general are hereby cautioned nod 1o deal with the proparty and any deakogs wilh Be
propety will be subject o the Charge of AmbH Finvest Private Limited faran amount menlioned hereln above and interes theraon

The borrower s alfention 15 invéed 1o provisions of sub-section {8 af saction 13 of the Act, In respect of time avallable, bo redeem the

Name of the Bonoweqsl| Demand Notice nut.rlptlmnf gecured asset
L Lok Date & Amount “___li_ﬂml
Mr. Rz Humar; Mrs, 1000212025 Re. 3625845.000 |4l That Fieca #nd Parcel of The Pro Being Bum-upIJp er Ground Floar, fronk
Sushma Deni [Rupees Thirly Six Lakh Twanty | Side Right , Parton thmlH:-:l[H i3+1), on Propa rieng Plal Mo 141 &
1Pmﬁﬂ”h Frve Thousand Eight Hundred. | 142, Oufof Khassa No -ﬁ1 Sitated TF-eHmme Esla-:-&-:ur'ﬂl-ager-m.lam Dedi
L1004530%) and Farty Fave Only) State Dathi, in Tha Abadi Knawn As Vipin Garden, Uttam Magar, Mew Delhi-110058,
' Ars ACESUR 1 |:||:|n % Fl *nr-:nu-::rep Type. Carpel_area, Super_bulll_up_area.
Froparty Area 65
Mr. 1.-'lfuﬂ Kancjiva 1022025 Rs, 1TEES48.00- (Al That Plece And Parcel of Tha Propor Elaul-:‘-; Upper Ground Floor, Back Side
| {Proepect | {Rupees Seventean Lakh Eighty | Porion, Withaut Rociferrace Rights of Bulll-up Fropary Bearing No. F-154, Out o
Mo Hﬁiga Eight Thousand Five Hundred |ihasra Na. 19301001, Situaled in the area of Vi alam, Dalni Stata Dalhi, L".-.'Hun}'
and Forty Eight Ority] Kniown As Mahavir Enclave-3, Gal No, B2, New th 11EﬂIE-E Area Admeasuring (in
%&E‘ﬂ'l Property Typa: Carpat_Area, Super_Buill_Up_Area, Proparty Area: 36000,
Adr. 'iagn:ler*‘-i 100022025 Rs_ 250780100~ | Al That Pisce And Parcalof The riy Baing; Second Floar, Rear Bida LHS (LE
M. D Sirﬁ IRupees Taenly Five Lakh | Property Mo SF-B), Semi Finishad, tm.u1 Raed Rights, -:julﬂl'F'rnpert:.- Kot A%
Birs, In:Iar]E BT Eighty Savan Thowsand Kirs Beanng Pyl No T 1'_‘Iur|:|[|iH|:1.|5.-=r-.Iﬂ . Fart of Rhasra ko 531 | Situated Within
1 Hirdred and Cine Crdy) Eatandad Abacilal Dora ol Yillage Buad, Bﬂ'l 111084 .ﬁmaﬁ-ﬂi'na‘awmg (i By
L10424 ﬂ‘] Ft.J: Property Type: Area_admeasuring, F"rmen:,-ﬁre& B0
bir. Animesh Singh, 10022035 Rs. 212130000+ NI Thal ‘Piece And Paroslof The F'rl:-plzrig.- Being . Billl-up Second Fﬂﬂriﬂatt Rl
Mrs. Sanju IProspect |  |Rupaes Twenby One Lakh ..ﬂai Vitthowt Roodterrace Righis, Suilt on erty Baaring No. 20, Out of Khaws
Mo L0 I Twenly Oni Thausand Thres 17 And 318, SHuated in the ama u:lﬂ.-'llgFu lu':‘ldil Mazfa Hastsal, Delbs, Colory
Hundred Only) Known As Sdhzin Enclave Usam Wagar, New Diglhd-11 0058, Aren Admeasiring {0
X a0, FL): Properly Type: Saleable_area, Carepl_ama, Propesty Area; 45700, 374
Mr. Mukesh Thakar, | 12022025 Rs. 1827841.00¢ | Al That Piece And Parcel of The Prope Belng:Fr?r;re No. 46, Zrd floor, Badk
Mari Bouticue, Mrs. | (Rupees Eaghtean Lakh Twaniy Eda;kﬁéﬁtmﬂlﬂhasamh 111dﬁ'.“[%§5&£.mt&p;mea?a I.n' _Ea:!mpn:dmg.'ﬂ_rrlmn
Marn Divl (Prospect] Seven Thausand Eight Hungee | 2% Dain Exin, Now i rea Admeasuring (In-50. FLE Propaty Tupe
Mo IL10085857) and Fary Dn;glilnlyjl Area_Admeasuring, Proparty Area: 450,00
Mr. Prakash Ral Mrs. | 10202025 (Prospect No. | All That Piece And Parced of The Prwmrlyﬁenéeafmrd Floor , With Rool Temace
aapin | witu e i | USR p grioE of o
! [Rupises Fotrtoen Lakh Sixd ' f g3 ol o | i Bl sLldis B
L10440144. Slexgla Tl?ﬂusaﬂ:r?-line H'JI1I:|."g-:| &s Calory Nanhey Park  Liitam nagar, Naw Delhi | 110055, Area Admeasuring (in Sg.
IL107TEETE) anté Thirly Sa Only) (Prospect FL): Promerly Typec Anea - Admaaasieing, Propay Araac 160,00
Mo |L10775ATE) R, 140800 00/
(Fuipeas Ona Ladh For q;]
Thousand Eight Hundred Cnly)
Mr. Ankit Pandey, Mr | 10022025 Rs. 18537700004 |All That Preca And Parcel of The Prapery Eanﬁu_.ﬁ.parUTer't ko TR-706, Type T,
dnand Prakash (Fupesas Mingtosn Lakh Fifty [ Tower No T3, Seventh Fiocr, Advilya Homas, Sa 143, Willage Sikri , Far
Parday, Mrs. Richa | Three Thausand Seven Hundred Haryana, 121004 Area Adwasunﬁ {in Eq FLI F"'n:q:narlg,I Ype Enfle-ahle Arag.
fmﬂ éFm-ﬂ-thHﬂ and Sevanty Ming Only) | Carpet_area Proparty Araa: 742,00, 654.0
Mr. Mohammad fread, | $0/02/2025 (Prospect Mo, | Al That Piece And Parcel'of The Property Baing - P bearing Piot no. V164,
A Qlaria Imeriar 380818) Rs. 11113100/ culalBhasrant 441, Block W, Seclard, E-Ih..laLB!ﬂln||‘lEla.l'EﬂD"1"I E:EIH%%E‘QFHIW
Diesignar, Mrs, {Rupees One Lakh Elevan Colomy known as Bhagwati Vihar, -Uttam Magar, New Dethi, 11 . Ares
Tahseen 11Pms|.pﬂ;: Thausard One Hurdred and Admeasuring {in Sq. FL): Praperty Type: Land_Araa PropartyArea; 180,00
No G80816 h Minety Cine Only) [Prospect No.
1L1028232 IL10282325) Rs.1567813.00/-
[Rupees Fifieen Lakh Sixly
Sevan Thausand Mine Hundred
and Thideen Only)
Mrs. Baia B Allas Mra | 10202025 Ra 307 T044.00(- Al That Piece Ard  Parcsl of The ﬂn:ﬁrm'_r Baing : Bullt Lip UE}H Ground Flmr
Eala, Mr I}hr‘:re {Rup=es Thirly Lakh Savanty Eﬂaﬁtm?mmb '-'luj'nhgdlf'.ﬂl:ézll*ﬁTa;Tmaam gﬁilﬂm Il:_llnm:lgm Eanr-_;NnH?En Dﬁ'u-
Praspect 5 Tk F F §ha o] i} dres i 1 by Knoam A
s i "mgf;."ﬂy?“ oo PNt eohan Gardan, in' Block K-1 Exin, Uttam Nagar. New Dalhs, 110059, Ares
gﬁ:lrrmurm&ln 'S FL): Propery Type: Ealaahle arﬁa Garpal_ane, Propery Afea:
Mrs Emrﬁla N, 10/02/2025 Rs. 2324726.00 |All Tnat Piece And Farcal of The Propary Being & Second Fh}n-'Eian:k LH: {South
[Fupees Twanky Threa Lakh  |Easlern Porion] Without Rocfierrace thﬂ; Built-an Fr-:lp-ar';[' rirvg Mo 240 Ot o
desh,-lﬂ?rmfoc Twensy Four Thousand Seven | Khasra NO-3817, Siugtat In The Area DF Revenue Est "-'ilﬂg-ﬂ Hasisal, Dehi
No IL10520614) Hundved and Twenlty Six Daly) State Dalhi And The | Calory Krarwn As Vikes Magar Exin, in Block-b, Littsm Magar.

Mew Dalhi-110053, Area Sdmeasising (in 5 FL) Fr':lparh- Type Ealuablu_.ﬁ.rua
Campet Area, Frnpenyﬁ.rea.'dﬁil i, ﬁ 4

br. Saeema Singh,

13022025 Re. 3267321000

&l That Pasce And Parced of Tha Property Being @ Buil dE Third floer frant side

Shrae Shyam Rupiees Thirty Two Lakh Sixl In-:rn will roal sghlts of buill up p-lsr‘\' bfing 261 oul of Khasra
Merufaciirers; Mr, SLE.-,-E" nﬂmﬁd Threa Hm,gd T8RN, Eﬂual:ec?at vilage Paia'n uh:.ng.l I'.’m:-l.un as Mahasir Enclave, Naw
t=rwear Sharan, Mrs. and Twenty One Oniy) Delti, 110045, Area Admeasurin fIn 5? é 'II:"y{']p-a Buill_Lip_Anaa.
Mnita Dewt (Prospect Carped_frea, Land_Area, Propenty Area: 581,00, 511,00, 1164,
Ha IL10530146)
Mr: Kewal Krighen, 1H0N2025 Rs. 5010500.00 |AllThat Piece And Peroel of Tha Pra Baing - Entira Third floor with roaf rights,
Shenkar Plestc, Mrs. [Rupees Fifty Lakh Ten Properly boaring No.22 & 23, Block & Fogiel -H-1 Saclor 11, glleated at 1 Du plan
Mhhlghsgzrm gct Thousand Five Hundred and | of Riohini Residantiss Schamea, Dalhi-110085; Anaa .ﬂ.drrma-sunng-ilnﬂ FHEI E-arEly
Mo IL10 U'GEI Mine Only) T}:Hla Bult Up Ares, Land Area, Carpel Area, Propery Aea; 446,00, 558,00,
Mr=. Sadhana. M. 13022025 Rs. 3256108.08/- |All Thal Piece And Parcel of The Prooerty Being ; Second Floor, Withowt Roof R hbs.
Suraj [Prospect Mo | [Rupees Thitty Two Lakh Fity |Buit on Plot Moo A-T80, (0K No. 1*2#} Qul of Khasea No. 7110 Shuated in
iL1054014 S Thousand One Hundred and |Revenue Estate of Yilia Mma r. Oeshi Stata Delbd Cofony Knoawn A5 I.'Ishn'.nr
St Ority) Enciava Part i & Il (Part IJE 0,20, Moy Dedbe, 110058 Amaﬂdma&mr&}lr‘ 5n
Ft.: Progerty Type: Saleable_area, Carpet_area, Property Area. 852 00, 522
Ar, Raindar Kumas ‘[Z.'DMIHEEPm ect Ma, |All Thal Pieca fnad "-'am-al l:l[TI'IEl F'n:l:uarl Ela Ground Floor and Third Floar
Badan, R K Steal E2540) Fis. 112823, 000 Rupees | whncul roof rohls., of e Proper -I¥i194, slll.-aled at Davamand
Fabrcatian, Mrs. One Lakh Twehs Thousand $-:|I LLE aL [Ef-;' r-.l-awi:amn gumzd's 2 'j.d_prr;aasm pe1 . FL}: Prapsany
MNeatam [Prospact NoEiht Hundred and Twenty Three | [¥PE- Land Args, B4 ned e Sull_Lp_fred, Gar e, Propery
882540, IL10385157) 4 Cniy ) (Prospect Hg. frea; W0 .00 1576.00, 1HS? 1, 1448 EIE
IL10385157) Rs, 1030558, 00/
{Rup=as Ten Lakh Thiry
Thosand Five Hundred and
Fifty Eighl Enily]
Mrs. Seama Ahua, 130226025 Re.1765323.004- [All Thal F| Ard - Parcelaf The Pro Beng: Shop Pst Mo 2 &1 :-TFT:q:-arE.-Nn
Mr. JSitandar Ahuja, Fupiees Sevanbeen Lakh Sixly 15119, 3ed Floor, Waed No. Xil, Silua | Sarak Mardi Fun, Babadur Ga
Mrs. Seala Devi. e Thau=and Three Hurdrad | Delh i, 140005 ..i're-a Admsaasuring (In S, FLY Propany Tvpe: Land erea, Propany
Az Tracars and Twenty Theee Only) firea: 79,00
Pra i No
10316755)
M. Kamal Hishara, 13022025 Rs. 441068400~ | Al That Piace And Parcalaf The Proparty Baing . Ground Floor withoud roolitestace
Mrs. Radika (Rupees Forty Four Lakh E%htq. Situated in the ar&mmllma r-l-'arﬁl. Jalm F'rt:u[:-ert'p'm A7 (o), Rew Nou 21T
iL Ko Efghtean Thausand Six Hundred known g= ofd Mahabor Magar, in -B naw inown &5 5-2 Block, New Delh
1n§gm5] ard Eighty Feur Only) .ﬁ.rea Admeasunng (1 S0 FLl Property Type: Land_Area, Propesty Ared
Mr. Gagan Choudhary| 13022025 Re.3250883.00/ .ﬁ.IIThat Piace And Parcel of The Property EHEJEI.LI" Lin Second Flaor Beck LHS.
s, Vrshii Yaday (Rupees Thiry Twa Lakh Fifty | Withoul RocfTarraca Rights, Buill Lip riig MooB- 56, Dut of Bhasra Mo,
1 W:““srh Nine Thousand Mine Hundred }El[% %Iﬂige l'ﬂltala Mansa F!:Em E?::chF a}h R:.lgd; Utﬂw Eﬁgaﬂw Lﬂm -
L i } | red Admagsy o eh] ¥pa: Sakaa ea, Cape
5) arid Eighly Thrae Only} Proparty Area: 564,00, 45']?{""
r. Mohd Afab, Mrs, | 130253025 Re 65686600/ A That Plece Ard Parcel of The Propery Being Freem:m E:Ima Bulllmﬁ:-dmta Flat
Falma [Prospest No 1|;Fl:up-e-a5 Siw Lakh Minety S |Baaring. No.50, on Third Floor, Under Janlscaleqory, n Bi Eacior-A-
IL10559235) howsand Eiakt Hundred and |5, Sihuated in The Layout Plin of Narela Residential E-d'mrnu. Narala D, 1100240
Simty Six Only) freaddmeasunng(InSg FLY: Property Typs: Land_Area, Property Area; 194,00
r. Armendra Kumar | 130212025 Rs.3213666.00¢- | All Thas Plece And Parcal of Tre Propery Een%naalh-ur First Floar, (Front Side,
Craturyec, Mg, tRupses Thirly Twe Lakh RHE}. Wrhoul Raof Ri h'ls of Proparty Mo, 108 8nd 108, Dut ::!P.’nam Mo 288,
Ranjana Chatureed! | Thirtean Thousend So Hundred | Shaatesd in The Area .;.r eHawaﬂa Andl The Calory Bncam As Bhagwad Gardan
i Mo and Sixty Six Caly] Extn;, ttam hagar, I'-.I-'-l.'.I I}e i, 110058, 'With Cammon Righls Ta Use EntrancelGate
IL1 2542) Arvd Staircase. With Common One Hatch Back Gar“arm‘gﬁmp@c&mﬁlr?rlw Witk
Lifg F:au:ngr With The Prtpanr::mle Freehoid Rights of wd Uidesr
Proparty Area Admeasurin E FL: F’rt&aﬂn\' voecBalaabla_fres Earput_,-!uraa
Land_Ares, Froperty Area: %aﬁl‘ 456 00
Mr. Ragan Ko Mr. | 13022025 Re.2819906.00 Al That Plece Ang ParmlﬂaneFmpwEﬂmg Biliil-up First Floar, F'I'l'.'lI'ItMI-ﬂI!E
Banil Kurnar, Mrs, (Fuupeas Twendy Eight Lakh | Side, Without Reaf Ri Mo, 37, Dut of Mo, 338 And
Eahla Davi [Prespact]  Mipetesn Thousard Nine Elﬂlﬁlrh}-m AE& -:EII iI Hma:la PM:W Tmﬁdll:ll;l Eﬁﬁﬂgwrnﬂ.scﬁumaﬂm}%ﬂﬁlgv{
a L1063 1126 i an Garden, ar, Mew - with- Comman Rights To
} Humdngdl an i i) I..Isu Enfrancaigate Ard Staircase, with Commean ane Bie P ing Spaca on St
Floor, With Lift Facitty, With The Frc:r::ﬂwre reahoid F-‘.rgf'tsﬁ'frm.arrzl Under The
Said Proparty, Arag .ﬂrdmeasurg? In Eq Ft}: Property Typa: Safeabla Araa
Carped_Area hﬁ-ﬁeﬂy Arad 405
rs, Suman Goal, 1325 Re 4541132001 | Al That Pieca And Paroal of The Propesty Baing Flrsl FI-:ruf Front Side, Rhs, Pt
Suraj Irdras, M R [Rupees Farly Five Lakh Forty | Mo, 8, Tower-3. Wihout Roofhsith Comrman Terrace Rghts. Bais on Pr n'g.lﬁnmng
ttedsat o | S ththoend (e 1 cu it o B2 S e, Ltan: Ragar
ILi 41 Thi ; o Bs Sanik Enclave Ex an Gan i u.'
and Thinty T Only) | il oo e Smallhedch Back Car Parc rg Spacs st
L): Proparty Ty:nr

firgsa Wilh Comman Parking Bighls Anea Sdrmeadsunng (i
Salen I:uél Area, Carpet frea L H‘%Eﬂyﬁ.rea BEG.00, B%E] %

Mrs. Sushma Jain, Mr

11022025 Re 185TT11.040-

All That Piece And Pancal of Tha Proparty Besng : Flad Mo LGF- 2(H, MiG, Lip r

,_-:.tE'-'ldra Jam, I-:hush {Rup=es Eightean Lakh Fifty | Ground Floor without roof rights, Rear RA.S. Sids, Plot Na, B- 1513, IZIL":
T‘a Savan Thousand Seven 'ﬂl'ﬂr.Ead:#.JlabaE Lari, Ghaziabad- 201102, Area Adnaaam&‘%'rh

H-:- IL10147475) Huncred and Elevan Only) Fr%nenys Ealne Saleable Ares, Carpel Area, Lang_Area. Prop reas 55 ':I[fl

Mr. Dileeg Kumas 11022025 Re 213687T.00(- Al That Piece And F‘.irl:ﬁll:d]'1'||='-:1='rl:||i|II ¥ Baing ; Flal Mo. FF-2, Frsl Floor, Frond

Tiwari, Mrs. [Fupses Twenty One Lekh Thity [RHS MIG. Piot Mo, C-202. SLF Ved Viher, Saddulabad, Lo, Ghazishad, Uttar

Dedsumasi 3lﬂ;F'm spect | Six Thousand Eighl Hundred  |Pradash, India, 201102, Arsa Admeasuring (In Sg. FLi Propesty Typec Carpat_area

No IL10039841) and Seventy Seven Onlyy | Land_area, ProperyAraa. 540,00, 50000

Br. Pankaj Kumar 1102025 Rs B24567.00/- [ A/l That Precs And Parcel of The F"I"E-pFI'I!,I'E-E-Irl% Housa Water Tax Mo, 64688, Bui

Sayal, Mr. Sor, Mrs. | (Rupees Eight Laih Twenty Four {21 parl of Plat Mo, 25, Sibualed at halTanpun Falioyau, Cil '1'Ehsi and Dislrct

Prem Lata [Prospeet | Thousand Five Hundred and | Mathira, LR, India, 282001, ArPa mEasLr ﬁ fln_Saq, E-ngh' Type

T LT Sixchy Sevan Only) Land Area Buil Up Area, Carpel_Area F'|'|:1:|Er|5| ag’ 45600, EIH o

Mr. Shiashi Shakhar 1100212025 (Progpect No,  |All That Piece And  Parcel of The : Enlirz Third: Fioor Wilk

Tiwar, Mrs, Reru §14165) Rs. 1745580.00/- 1534 Out ol Khasm Mo

Hﬂui'lmdu&ﬂéhmﬂmurﬂmll h'p'”rl:-pa't]r Bar' Fl-u

Kisnar Cosmelics

Emsﬁamp

t No { kh F Block W, Seclor-d, Siuated in The Revenue Estate of Vikage Binda Our Dedni
oy g 3643 'H:ﬁ%‘fmsﬂ";‘?ﬂﬁmdﬂ Stale Dy Gty Krcoam A Ecaguvat VEror 1 Eipok . Beckor 0 liam g I
and Enghiy rly) {Prospect No. |2 Cielhi, 110059, Area ﬁ.drr-easuﬁl:nagd%m 5q. F1). Property Type: Sakeab
968643) Rs, 120307 B0l | ConPe Area, Property Araa: 450
-IF"!I.ID!.‘-&:’- e Lakh Twenty
Thauzand Threa Hurdrad and
Seven Only)

m UEH]FI;!;?-“&E& 0272025 R, 61220600 'M.:-Il.'-iha:]t] Pll:?:l M&qurMIq{f“E F‘rsnppﬁaylEﬁang FéHEM%ﬁEEGflmm FLlf:;' "l:-'-'ldgr
rayan, hir. P (Rupeas Six Lakh Taeha . m wak Tojia, ang raam Cily, dlira ama
Wala (Prospect No sant Twn Hund Agra, 82001 Uttar Pradesh, Incka, Area Admeasirin Fi.ic Property Type!

3119551[ i o m,;h.l.;] Tk gq:-at Araa, Bupar Bult Up Area Proparfy Araa: #E:EQEE S('} ;
. Kapil Shamma 1102025 Rs. 1312569.00- (AN Thal Pieca &nd Parcal of The Propery Being - One Residantal BuillUp Upper
M=, Meanakshi {Rupeas Thirieen Lakh Twesve | Ground Flece Up to Cellng Leved winout oot rights slongwith 25 whle of the ssuciure
Sharma [Prospect Nol  Thousand Five Hundned and hmllalésllemﬂ'mll:llts 'r1h.|n|5|a:-'|a1-d Iﬂf ddghﬂmn%jwhgngrﬂﬁ u'sﬁ U'.ar%rr*‘ilmef‘l:lr
ILFE3123 23 A y M rTEranc: anc Fegsf O Waler [2ns an Arcenng, DEaring e 0,420
I' Sadty Nine Only) A Ot uianal . T4SAm2, 018 Plat No 3, Oul of Kiasra Mo, TASGE0A 0005,
Shuated in The Villaga Sikoafpur i The Abadi ol Bakir Nagar Exin IIIaqa- Shaheara,
Dedi, 110032 With- A Common Faolities Such -l.s Comman: Stairs, Cammon
F'ass e, Comman Entrance, Comman Parking In Sl Togather With Tha
gE enate, Impanable Inn:hﬂsmle Lln:ln.'-ded ershi gﬁs of The Lard
meath Araa Admeasuri a:l FLY: Properly Type: Built_Up_frag,
-Em:-el Area, Propesty Area: 450 I} EIE-:I
Wr, Prabhakar 13M22025 Ry, 188A7T.000- | Ak That Piece And Fancelof The Property Earaaﬁmen rised in Khasra ho,
Massay Mr, Gulam Aupess Eighlsen Lakh Twealy | 271, 279 silualed vake Vikage Kanyadaspu shrict tlaraau e
Mazk, :"Mr-,:. Karnlesh | Eight rn.;.,,wd Eight Hundred Pracesh, 243001, Area Admeasurng [In Srr FL: F'rm:uar Type: Land_hrea,
Mazsy, Prabhakar and Sevanty Seven Orily| Supar Bult Up Area, Carped_Area, Proparty Araa- 891 00, 670000 0000
Massay Contracior
Prospeci No
104715830)

%ha'-shra Mre. | 1300202025 Rs. BATAGE.00)- | AEThat Fieca And Parcelof Tha Property Bei F'n:-perlg.l-:m Khasra Mo 51502 516,
I.ﬁaunu {Rupiees Eight Lakh Eigh H:mua %ﬁn I::urga Nagar, B-ami ar F'mln Stnml E-areHE l..lllaar
Meerw Ganralsior | Seven Thousand ElmlHundlllran A[ﬁ“mm i 5
E;g! and Minety Eight Oriy) Bmll DA, Garpal_araa Fn:lpa:l}'.ﬁrea a0 4
Mr, Nranjan Sin h. 1300212025 R, TAZIEZ.000- .Ml'hat Pieca And Pancead of The F'rc:l[:egﬁrrﬁﬂmg  Property an Khiasea No 260, Vadks
Mg, Bhprmuati, [Rupges Seven Lakh Exghty edesl, Pargana and Tehs# Banelly, 243512 Fu'aan!u:bne-asum (I E%:I F's-:g:ee‘lglr

jll:umau r-.ln.fan an Eight Thowusand King Hurdrad TEEE Land_Ansa, But Li'ﬂ_ﬁ.r&a Carpel_Area, Property .ﬂ-rﬂfr 1 I]i'.:l- Bva
Singh Travels, Fa and Sizly Two Only)

M’ Cifeap Kumar, 13022025 Rs, B23010.00)- | AL That Frecs And Parcel of The Properly Being | Plot na. 85, khasra no.T4m, Ram

Mrs. Minakshi {Rupees Eight Lakh Twansy = | Valika Colony Vilage, dmalapur Hhura Jatapur na Harichwar, Lfarakhand,

E ci Mo Threa Thousand and Ten Only) 28407, India, Area .ﬁ.dmausurﬂg in Sg. FLi: it Tg.'pe Land_arag,
10190531} Buill_up_amed, Carpel_anea, Propedy fnea: 450000, 533 450,00

W, Ankil Kumar, 13272025 Ry, 1812719.000- | A That Piece And Parcel of The Properdy Being ; Bhoom| khata 1396, khasranc 525,

B, Rehinl, New Delhi-310

& 14, 151 Fieer. DO Puram Bared
T ZTH, Weaka Mowea av Colony, Mahna

518 - PLsmima Pleza, Second floar GMB - Roed Dahradhin -248001, 3nd fiocr, Sant Bhawan, Ranipur Aoa, aﬁa
370, 2nd Floar, Mirnan Vinar, Dedhl-110052 for Comorate Office | 8FL Tower, Flot ki 38 Udyog ikar, Ph-IV Gungaon, Harana.

Place: Dalhi Date; 17.02.2025

(85, Uit rrumber 209, 3rd Floo

G, Yad

1, Pactam Business Pank. Sactar 134, fuvas Wikas Slcdara Yoina,
<2000, 51 Floge, Terd Towl, Ellulﬂshm R, Manahar Pura, Mathura - 285007, Awri

Wishykrena Fumiur (Fuupess Ei n Lakh Taahe | Siated at m:uﬁa Sevlakalan, Faﬁwad-ul:nn Sadar, Dahradun, 248001, Area
Wz, Shaly Kurnarl Thossand 2.3& \ Hundred and | ddmeasunreg (inSg. FLY: Propery Type: Land_Anea, Progery Area: F48.00
Prospect No Mineszaen Only)

1 TH)
s, Asha Deshwar, | 12027025 R, 25,14, 106,001 | A8 Thal Piece And Parcel of The Propary Bed Ff Fropany beanng no. 22-A.0uf of
Dashwar Crake (Rupeas Twenty Fiva Lakh Khasra Na, 7T & 716, sibualed al - Block, &nnad Kurg. AnkurVihar, at Wilege Karawal
Hatse, M vinad Faurteen Thousand One | Negar, iaga Shahdara, Demi- 11005, A‘aandmasmn%uaa Ft. il rnlp;amﬁ;]'ypa
Deshwwgmgpm Huncred and Six Qnly} Land_Area, Buill Up_Araa. Carept_Ares. Proparty Araa: - G0e.0n
IFtitiz 2aid Bismovess fal b i 1L HFL 3 afcenssid, IIFLHFLmyma;? Mabmaga-:!m:lamrsundufﬂa:tl:n1 ol tha saui A
end the soplicabla Rules, Er' al the rizks, cosis and consequances of or, furher dalale plaasa contact o Autho Qﬁ’n:er
Ciffice: Otfice Mo 1, First Floor, Mahaluxmi Metra Tower, Piof Mo, C -1 Sector - o, Vaisnal, Ghaziabad, Utler Pradash - 201010, D-11) 151 2red Floir, E-a-::b:r

-E‘EI;'!]!].'I‘. 158 Floar, 54 13
Sz, Ist koo, KR .
'EI:I"@ rl:l Farfabead, Harara, 121004,
walapur, Handwer - 248407 E-

Sdi- Authorised Officer, For IIFL Home Finance Lid

Rioad, Mear Yaday Dairy Above SB

BEFORE THE HONBLE NATIOMAL COMPANY LAW TRIBUMNAL,

NEW DELHI BENCH-IV AT NEW DELHI
18 MO, TO7I2025
I
CP (IB) Mo, 63802021
I THE MATTER OF:
‘fes Bank Limited JFinancial Creditar
Varsus
Mothers Pride Education Personna Private Limited
JCorperate Detitar

AMND IN THE MATTER OF:

A48 Insolvency Professionals LLP

Tha IPE Appointed as Resolution Professional

in the matier of Mothers Pride Education Personna Private Limited
Throwgh MR, Ankit Goal

The Partnerof IPE

Authorized To Act and Sign on Behalf of the IPE.

Praveen Kumarand Ors,

... Rasaklion Profassional’ Applicani
Versus
... Raspandeants

A per e ordar dated 12022025 in LA, Mo, 70T of 2025 passad by the
Hon'ble NCLT, New D Banch-[V; all the below-mealioned Respondents
arereguired 10 appear bedore the Hanble NCLT, New Berch, Courl Hall- [V
on Fe next date of heaning ie., £1st day-of Februany 2025-at 0230 PM
eitter in person or fhrough el consel.  The defsls of the. said
respondents are &3 follows: -

INTERLOCUTORY APPLICATION NO. TOT OF 2025

e

RESP. No. | NAME OF PARTY ADDRESS
1 Pravion Kumar D-B16, Block Mangal Pur, New Delhi-
110048
2. Hanesh Chandr W 6048, Sewa Nagar Lod Koad, New
Dalhi-110003
1 B Rl Guata 11777, West Pungahi Bagh, New Detha-
110025
4 Digwijay Yada House fa, 1720, Kushal YVatika,
_ Mmoo WG, Gurgaon 122001
5 Lukhwandar 5-ngh GAT, 2nd Foor Mew Rohiak Road,
karol Bagh, New Delhi-110005
i Anand Bansal C-500278, Janak Pun. New Deshi-
11{05H
. K Kuma Houss Mo &7, Block A, secior 51,
Singhal Gawtaurm Budliha Magar, Maida, Ltar
Pradesh-208019
i Anil Kumar Banbah M, WO 12 Road Mo, 8, Panjabi Bagh
Exln, Mesw Delhi-1 #0026
4 Sudha Gupta AT, 2nd Fioor New Rohtak Boad,
Hanal Bagh, Mew Delhi-11005
i Devender Gupta A=17E Meera Bagh, Fashim Vihar
Haw Deinl-1100a7
Mso-at: Mareed Mansion, 1 Link Road,
Pocket-1, Samakha, Demi-110037
11 Prateek Gupta A1 7E, Meera Baoh, Pashim Vihar
Hew Demi-1 10057
Aleo at: Marvel Mansion, 1 Link Rosd,
Pockel=1, Samakdin, Demi=- 110037
17 Faras Gupia A-172 Nisera Bagh, Pastim Vihar
hew Dainl-110087
Mso gt Marved Mansion, 1 Link Road,
Pocket-1, Samakha, Deml-110037
13 Prasidium F-23, Market Pt B-4, Keshay Param,
Etueational Lawrence Ao,
nstitation Pet, Lie.  [Lamsdmark LSEC MKT, New Delhi -
110035
14 Madhivan Tie Up  [House Mo 28, Pocket-1, Paschim
L Pt Lid Puri, North West, New Delhi-11 0063
15 Qur Ca, EWSTION, Block-A, Fat No.-Td,
Infrastruches DLF Capital Graens, Shivaji Marg, Mo
Developers Private  (Magar Karam Pura, West Deil, New
Lim&gd Dethl-110M5
16. Karan Education House Ma, 195, Deepak Enclave,
Private Limitad Fitampura, North West, New Deki-
| ] I ! L@ﬂmmm
i Modern institerie of  |G-18, Pushkar Enclave, Paschim
Education Privata  |Vikar, Mew Oelhi-110063
_ Limaed
18, A P Impex Prvzte |Office Ma.7, Property Noo183, Gill
Limzad Chowk, Ludhizna-141003
149, Mirdhers Prida 11/7T, West Punjabd Bagh, Wesl
Educaticm Irestititon |Dolhi, Mew Dalhi-11 0026
Pt Lid
20, Eduvessan Globs! A8, Mezzaniee Flace, Mecra Bagh,
Pyt Lid. Faschim Vihar, Naw Dethi -1 10087
21, Fresidium 11777, West Punfabd Bagh, West
kstibudions of Dalhl, Mew Deki-11026
Educatice
Excellence Privale
Limead
22, Sarswali Eduvision  |4-118_Ground Face, Meera Bagh,
Private Limibed Paschim Vimar Kew Delhi-1 10087
it Schofarube 1504, 151h Foor, B.G: Trade Tofwer
Educaticn Ard Metall Subhash Place, Pitampura,
Learning Sofutions  |Wew Detni-110034
Frivate Lynibed
L Sutiej Edirdsinn 11/FF, West Panjabd Bagh, West
Private Limited Delnl, Mew Demhi-11 0026
25 Mariel Infra A-115, Ground Flace, Meerz Bagh,
Frijecis Privass Faschim Viar Kew Delhi-110087
Lim&ad
26, Currdnends H. Np. -39, &F, Gab Np -2 Yik-
Enunation and Eamaba, Near Bays Primary School
Training Private Sauth West Delhi, New Delhi-170037
- (Limged - -
27, !-Iapp'!.l Mogd And  |House Ma.-185, Deapall Enclawve,
Fiasoris (India) Bitamgura, Wasl Daki, New Delhi-
Private Limited {10034
28, Mountain Meadaw  |Houwse Mo.-126; Deepad Enclave,
Holiays Pvi Lid Pitampura, Weast Dahi, New Delhi-
110034
24, Agiva Hea%hoare 11/7T, West Punjabi Bagh, Wesl
Frivate Limited Dalhi, New Daki-110026
a0, Somnath Techra Shop No. 5, 109 Bhiwant Nagas,
Buik Private Limiled |Mutlipura, Jaipar-302039
31 BB Carear 8118 Grownd Flooe, Meers Bagh,
Enbamprises Privale | Paschim YEar Mew Deli-110087
Limigd
32 Feality Builiwel 145072, Frst Foor, Ez=1 Jyoti Nagar,
(ndia) Privaie Emaheiara, Deltn-1 10053
Limd&ed
13 Fistura Edge Edu J64, 13t Floar, Kohat Enclave
sahitions Private Peamgura, Mew Bami-11 0034
Liméed
4 Faras Motels Pt |17/77, Wast Punjabi Bagh, West
. Ltd, Deihi, New Dedni-110026
15 Ilinite Provase Pyl |Fiat Bo - 10607, Sect. @ PRT |, Vasani
Lid ¥um|, Mew Demi-110070
a6, Fasy Buidwell & F No-1001, Seclor-B, PET 1. Yasanl
Fromodar Pt Lid,  |Kunj, Naw Dakhi-110070
ar, Edenvesion Traders |A4-115, Ground Flooe, Maora Bagh,
and Prinbers Pl Fazchim Vinar Now Delhi-110087
Lhd,

YOUR ATTENDANCE |5 URGENTLY REQUESTED BEFORE HON'BLE
NCLTNEW DELHIBENCH.

Sal-
CA_ Ankit Goal, Authorized Partrer of

AAA Insolvency Professionals LLP (Resolution Professional)

Mathers Pride Education Parsonna Private Limited

IF Registration No. IBBIIPE-0002/IPA-1/2022-23/50001
Email: - motherspridepersonna.ibci@gmail.com

Date: 150272025

=i
Authomsed Officer
Amibil Finvess Private Limifed

financialexp.epapkin-. 2 ©

BEFORE THE HONBLE NATIONAL COMPANY LAW TRIBUNAL,
NEW DELHI BENCH-IV AT NEW DELHI
1A NO. 644i2025
N
CP (18] Na. 21/NDI2022
IN THE MATTER OF:

Yes Bank Limited . Finantial Craditar

WersLas
Mothers Pride Education Institution Private Limited
...Corporate Deqbar
AND IN THE MATTER OF:
AdAInsolvency Professionals LLP
The IPE Appointed as Resofution Professional
Inthe matter of Mothers Prida Education Institution Private Limited
Through MR, Ankit Goal

The Partner of IPE
Authorized To Act and Sign on Behalf of the IPE.
.- Rezaluton Professional’ Appicant
Versus
Praveen Kumar and Ors. . Respandents

As per tha order dated 100.02.2025 in LA, Mo. B44 of 2025 passed by the
Homble NCLT, New Dalhi Banch-1V, 2l the below-mentoned Fespardants
are raguired b appear bedore the Hon'ble MCLT, New Banch, Cour Hall- 1Y
on the next date of hearing e, 2158 day of Februany 2025 at 02530 PM
gither in pevson or lhmowgh thair counsal, " The delais af the said
respaivlents ane as iallows: «

NTERLOCUTORY APPLICATION NO. 6a4 OF 2025

RESP | WAME OF PARTY ADDRESS
No. |
1 Pravesn Kumar D-B16. Block Mangol Pur, New Dehi-
110048
A [Banesh Chandra N 608, Sewa Nagar Lodhi Boed, New
Dethi= 110003
& Megia Verma 0 16732, Sector T, Rahint, Mew
. Didhi-110085
4, Sudha Gupta H. NO. 11777, West Puniabi Bagh,
New Dethi- 110026
5 (fia) Rani Gupla 11777, West Puniabi Bagh, New Deihi-
| 110026
B \Devendra Gupka A-172 Meera Bagh, Pashim Vihar,
New Celhi- 110087

Atsa at: Marvel Mansion, T Unk Road,
Pocked-1, Samalkra. Delhi-110037

-F*ras Gupta

7 A-172 Weera Bagh, Pashim Wihar,
New Delhi-11 0087
Mlza gl Marvel Mansian, 7 Unk Road,
| Pocket-1, Samalina Delhi-110037
B. Anil Kumar Goel H. K. 12, Road No. 8, Purgabi Bagh
Exin., New Dethi-110026
g Pratesk Gupta 19477 West Puagabi Bagh, New Dehi-
110026
10, |Infinita Eigertum Procade | 20152 Dezpali Bullding, Nehna Place.
Private Limied New Delhi-1100149
11 Bnsk Infrastruciure & F Ho. -1001, Sector-8, PKT 1, Yasanl
eveinpers Pyl Lig Ky, Bew Deli-110070
12 Lite Erds Education Private | Fat Moo T7-148 The Dona Park
Limsted Aariments, Secor-86, Tigaon Aead,

Faridzbad, Haryana=121001

A-11%, Mezzaning Roce, Mesra Bagh,
Faschim Vihar, New Dethi-1 10087

F Wo=1001, SectarB, P¥T 1, Yasam

13 Eduvision Glabad Pyl Lid

14 |Rosy Bulders & Pramoters

P Lid Ky, Mew Oeli 11007

15 Realty Bubdwel |India) 14502, First R, East Jyotl Nagar
Private Limitad Srahdarg, Dadhi-110043

16 | Somnath Techno Budd Ehap No. &, 109 Bhawani Magar,
\Private Limited Muripura, Sipur, Rapsthan 302038

17 Our Go, Infrastrochune EWS/TIDA, Block-A, Fal bo-T08, DLF
Duvesopeers Prvate Limied | Capital Grenns, Shivajl Mar, Mot

Nagar Karampora, hew Debi-110015
House No.25, Focket-1, Paschim Puri
Dethi- 110063

1177, West Puniabi Bagh, Deké-
{10026

1504, 15th Foor, .G, Trade Tower,
Netad Subhash Place, Filampura,
[edhi-110034

V1 E, Gandhi Magar, SUksameatty,

18 Madtunian Tieup Pat Lid

19 |Adiva Healthcare Pit Ly

i acholariube Education &
Ledrnirg Solutions Pst Lid

51 |Maihers Priog Raiyan Vinar

The Lite Pearl Charkable:  [Balem Distncl, Tamil Madu-636122
BOciEy
22 LAmil Kurar Goal a1, 2nd Floor, West Avenue Road,
Purgahi Bagh, New Delni-110026
Abeo gt 83783, GF, Jerak Puri, New
| Dehi-110053
$3  |Gargl Educan W
3. |Hocus Pocus Focus PviLid | 196, Deesall Enclave, PRampura,
Dehi, India ~110034
25 Maheshwar Mandal C Block, Opp. © 160, Ashok \har,
Mera Dethi 110052

86, Nth Phol Factory Pyt Ll | Mew Mo 73, Oid Mo 37, Padmanabha

Nagar Sth 51, Adya Chennai, Tamil

| Nadu-E000:1]
3. [Radha Karva NA
28 |Ms. Shukla Sahgal NA
aa; Faran Faclity Management |House Mo.149; Bazement, Kilokari,
Pvi Lid Opposite Maharani Bagh, New Delhi-
| 110014
10, |PG Adverising Private Shop in 1 G-125, BF, Lajpat Nagat
Limited Defence G Fy Dver, New Deshi-
110024
31 |Preskium Educational F-23, Mtarkst Pit B4, Keshiav Puram,
nstitution Pt Lid Laweance Roed, Landmark LSC
Market Shopping Complex. Kew Delhi-
110035

ot Mo, 17-4, Laxml Whar, Neg
sainik Schood, Bhubaneswar— 751005

ik 'I'-'lam:e Infria-Frajcls
Private Limibad {Formerly

{Wanch infraprojects Pyt Lid
3. Wothers Pride Edecation F-23, Market Pii B2, Keshay Puram,
Persona Prwvale Limied Lawrence Road, Landmark LSC

WMarkat Shapping Compiex. New Delh-
110035
B-211%5, FF, New Dethi=110063

34 |Presidum Jnior Education

Pyt Lid
5 Pawer Inlea Pro Privals 1, Link Road Samakha, New Dethi-
| Liritad 110037

YDOUR ATTENDANCE |8 URGENTLY REQUESTED BEFCORE HONBLE
NCLTMEWDELHI BEMNCH.

Sdl-

CA Ankit Goel, Authorized Pariner of

AASL insolvency Professionals LLP (Resalution Professional)

Mathers Pride Education Institution Private Limited

IP Registration No. IEEPE-0002NPA-1/2022-2 150001

Email: - motherspedpliboiigmail.com

Date; 150272025

New Delhi

DEMAND NOTICE

A AXIS BANK

Ghazabad-201012.

Ayis Bank Limited, Himalzya House, U
Marg, Conmatght Place, New Delhi = 110001
Office - Axis
Jaypee Greens Wishlown, Nakda {ULP)-201301
Muimbai-400 025

Ahmedebad-380006

uniil tha date of paymant within G0 days from tha date

Retail Assats Centre, Axis Bank LL Axis Hosa, Towar T-2, 2nd

Floar, 14, Sectar-128, Moida Exprassway, Jaypea Greans
Wishloem, Moida (LLF |-20 1301,

Axis Bank Lid. BF-1A 2 3 15t Floor, Aditya Ciy Cendre, Nili Khand-1, Indirapiram,

Axis Bank Lid. Tih Floor, Vipul Square, Sushang Lok, Phase-1, Gurgacn
r Ground Flaor and first loar | Kastirba Ghandhi

nk Ltd., Axis House, Tower T-2, 2nd Flgar, 1114, S2cior-128, Moida Expraszway,
Corporate Office: Block-8, Bambay Dyeing Miks Compound, Pandirang Budhakar arg, Worll,
Registersd Office: Trishul’, 3rd Tleor, opposie Samanfaswar Temple, Law garden, Elsbridge,

PEMAND NOTICE
Yihereis the borrowers co-Dommaersiguaraniorsimonganors menoned harednder had ayvaiad the
financial assistanca from Axis Bank Lid. We slafe thal despite hewving avaied the finencial
asslstance, the borrowersuaraniorsimangaegons have committed vangus defaults in repayment of
imteresl and principal amourds as par dwa dales. The account has baen classified a5 Non Parforming
fgset on the respective dates mantioned hereundsr n gocordence with the directivesiguadelines
issued by Rasersa Bank of Inds, corsequent to the fudhoried Ciicer of Axs Bask Lid. under
Securitizetion and Reconstnicton of Firancial Assets and Endorcement of Sacunty InterestAck 2002
& 0 eergise of poeers confirred under Seclion 13(12) nead wih Rule 3 of Securily Inlenast
{Enforcemmant) Rules, 2002 issued Demand  Motioss on respective dates mentioned hanzin balow
uneler Section 13(2) of SARFAES! Act, 2002  calling upon B falkowd
imarigagors o regay the amount mantioned n tha notices topsther
coriraciual rae on the amount menlicned in fhe mbices and incldenis expenses, oosl, chiEres el

of recaiptofnotices.

The notkces issued fo them on thelr last known addresses have returned un-served and
as such they are hereby infermed by way of public notlce abowt the same.

ml'?hﬂlllm.‘.l'l'n'ﬂﬁ fpuaranons

furihar interest at the

Mama Of The Borrower! Loan Amount (Rs.) |
AddressiCo-borrowar Dutstanding Ami [Rs.)
And Guarantor Mame A% On Date Of Nolice
1, Mr. Zeashan Farooqui, Sio. Mr. Gayas Ahmad Farooqui Rio. Fiat | WPADATE |
Mo- E, Block-1004, Proview Laboni, Crossing Republic Ghaziabad, | DATE OF DEMAND
Up- 201076 Also & Mr. Zeashan Fercoque Sio. Mr. Gayas Ahmad HOTICE
Farooqui Rifa, 233, Rezapur, Bhara Kawa, Shastn Nagar, s 22 39 A00)-
haziabad, Up-201002 At- W Zeeshan Farooqui Slobe RS 20,45 675 34 I-
Brodeasting Pui, Lid, B-131, Seclor-E3, Noida, Up- 201307, Also Al- Brinees Twenl
Mr. Zeeshin Farooqui Rio, Flat No.e-1104,111h Floor Block-e, Plol | (Pupees Twenly Lakhs
No, Gh-6, Grossing Republik, Provew Laboni , Dundahara, Forty Fiva Thausand
Ghaziabad, - 201016 2. Mrs. Rizwana Bano Mlo. Mr. Zaashan Six Hundred Twenly
Farcagui Rio. Flat Mo- E. Black -1004 Proview Laboni , Crossin Five and Thirty Four
Republic Ghaziabad, Up- 2071016 Also At- Mrs, Rizwana Bano Mo, Paisa Oniy}
Mr. Zeeshan Feroogu Rio, 233, Razapur, Khara Kaun, Shastn 0B-.Jan-2005
Wagar, Ghaziabad, Up-201002 Alsa Al Mra, Rizwana Bano Rio, Flal
Mo, &-1104,11th Floor, Black-e, Plst Mo, Gh-5, Crossing Republik, 15-Jan-2025
Proview Laboni | Dundahars, Ghaclabad, Up- 201016

COundahera. Ghaz

Property Address Residential Apatment No. E-1104 111h Floor, Block-E, conssting of sne DVD,
three badroams, two beihrooms!ipdats, one kdchen & balconies hawing salsbleisuper ares 1650
£n, M e 15E07 square maber apprse. 0 muli-slenad buliding construcled on GH Plal Mo, G, in
Toremship msslrgﬁ;ermtﬂk of Group Howsng complex nown & Praview Labonl™ stusted af
&d {LL.F }{hereinaftar called the *Sad

East-As per Tile daed, Wost- As per Tilk daed, Norh- As par Titke dead, South- &5 par Tille deed:

"} &nd bounded &8 pertitle deed:-

H;M ﬂ‘l;:h;EmmmI Loan Amount (Rs.)
Orrowar
And Guarantor Name Qurstanchag A 1P,
1. Mr. Ritesh Kumar Das Sin. Mr. Budhram Das Rin. Hono- G-286, Znd HPA DATE
Floar. Sactor-22, Mear Hanuman, Temple Noida, Gautem Budh Nagar | DATE OF DEMAND
Up-201301 Alao A1 Mr. Rilesh Kurmar Das Mis. The Chopras lisch NOTICE
Pt Lid, 1006, Chiranjy Tower, Nehru Place New Delhé- 110048 Rs515, 78 581 /= A
07, Tt Fioor: Black Tesl Woad. Mefiagun Mywoads®, Fiot No.gi f— s 000
, Tth Floor, Bloc ; L ods", Plol P ;
04, Sector-16c, Greater Nalda, Gautam Budh mﬂr_ U p- 20130 Rﬂa 1 "hﬂijﬁﬁfﬁ
2. Mirs rajshese Das Win. Mr, Ritesh Kumar Das Rio. Hno- G286, | g 2P0 Hl SEEEE
#nd Floar, Sector-22, Mesr Henuman Temple Moada, Gautam Budh Ei El ;Ea 0
Magar Up-201301 Also Al- Mrs. Rajshree Das Wi, Mr, Ritesh ighty Eight Unky)
Kurnar Das Rio, Flist Mo~ TH57, 7ih Flooe, Block Teak Wood, 09-Now-2023
Matiagun Mywoods®, Plol o gh- 04, Secior.16¢, Greater Noida T4-13-2005
Gaudkam Budh Magar, U.P- 201309

Wiood, Corsisting of one hwni-::um-d'nl
Batconies Hawving A Tolal Super Area Approx

Floor Plan, Morih-As Per The Floar Plan, South-As

borrowars endl or their %amnﬂs fwhera evear
rrnlicrgd above Elk.'mg e

the pubbcation of

nlica failing which furlha. slaps will ba akan aftar
anaing! the secuned assets mcluding 1l
ard tha morigagors under Section 1 E_{ of
and Enforcament of Secunty nfeads]

undar you can tender the enlire amaunt of oulstan

also nod
BXpEnses incurred by the Bank is not tendered b
as=ats by

be entiled lo redeem he secured inselis]

writhen consent of the secured creditor,
\_Date: 17,02.2025, Place: Noida U.P

CExpanses | nc:urr&r.l byt :EEIN': 'SfIL'r Bl thvee ke of publication o
assabis) b%hpu ic guction. by fnvitng quotations, tender from public o
g thal ¥ the enlire amaunl of wt&lanﬁ:fg duss lag

ofe

Property Address Razidentizd Flatidweding Unit Bearing Mo, 0T04T, an Tih Floor in Block Teak

Roam, Two Bedrooms. KEchen, Two Tollals &
mate 935 5.0 (86,86 Sq.mbe) And Covered Area
TET 5q ft.(71.25 5g. Mir) Alang 'With Right To Use One Singfe Covened Car Parking Space in The
"mahagun Mywoods®, Bult on Pld Nogh- 04, Siluated At Seclor- 166, Grealer Noida, Deslrict
Gautam Budh Magar, U P And Bounded As Lingat- East-As Par The Floor Plan, West- Az Per The

Far The Flaor Plan

In the creumsiances as aforesakt, the notica s hefabiy given o 1T‘|ﬁ E’ID&E ﬂg”ﬂ'ﬁ'&fﬂ- Gl
& outsizndi
Fustuere nborest and applicatde chuarges willen B0 @y Bom

days of the dake of thes notice

possesgion of the secured assels of e borowears
uritization and Reconstrucion of Financiel Azsels

S02 ared the apglicabb ruas theseurdar

Kinet attention is irvibed io nrm'lslnns of sub-Saction (8] of Section 13 of the SARFAES] Act where

ding dues tharwith all costs, charges and

the nolice for sale of the socured

apphcania) fo p

thie excpery of 61

{har willy

Please note that under Section 13 {13) of the said Act, no Borrower shall, transfer by way of
sale, lease or ptherwise any of his secured assets referred to in the notlce, without prior

I.|:|".]|I|‘:al1|:|r'| af notfice for sale of the Sacured
bilic auchan, by inviting guotations, tander from pubdfc or by privals treaty, you mey not

dises as
& dale al

provate tresty. Pleass
8 costs, charges and

Authorized Officer, Axls Bank Limiied /

NOTICE FOR SALE OF PROPERTY THROUGH E-AUCTION

MOTICE is herehy given to the interested buyers that Shr Gurcharan Singh
Sacharinvites offer for the sale of his property through an electronic auction
i'e-Auction’). The e-Auctionsale will be conducted through the approved
service provider My/s Linkstar Infosys Pyt Ltd. on the e-Auction portal

hitps:s/ www.eauctions.con/

Date and time of
e-Anction-sale

of EMD and documents
Inspection Date & Time

| Friday, 21" Mar 2025 batween 01:30 pm 1o

'ﬂ 30 pm with untimited extension of

_ ) 5 minutes each.
Last Date for Submission -Dn or before 5.00 pm of the Thurs-uiay.

Iﬂt}"' Mar, 2025

[ Fram 17™ Feb 2025 (Monday) until

| 20™ Mar 2025 (Thursday) 5.00 pm

Ground Floor 251 54.
ML, 1" Floor 219.09 5q. ML)

UsP:

and 6. located In commercial area.

DETAILS OF PROPERTY {Rs. In lakhs)

Description of Property | Reserve | EMID ;ln:rarnuntll
| Price | | amount

Location: |1400.00 70.00 5.00
Plot/Property No.17, Block 1, Tilak Nagar, |
(Shivaji Marg/ Najafgarh Road),
New Delhi -110018 . .
Mature of property: Free hold Commerncial/ Resldential

Area-measurement: Plot 3005g. ¥d (251 Sg. Mi)
Total constructed area: T02.38 5q. Mi-Bazement Z38.29 Sg. MM,
Encumbrances: Freefrom all encumbrances

1. 60 Feet frontage (60 FtX 45Ft), 2. 3-5ide open plot, 3. Adjoining main
raad [Shivaji Marg), 4. Mear Bus-stop, 5. Metro station 2-3 minutes’ walk,

Dolhl, IFSC CODE: PUNBOOG3200,".

Piace : New Delhi
Date: 17 Feb 2025

The EMD (refundable) shall be- payable by interested buyers through
MEFT/RTGS on or before 5.00 pm of 20" Mar 2025 (Thursday) in the
geocount of “Mr, Gurcharan Singh Sachar” having Account No,
0632000194700516 with PUNJAE MNATIOMAL BANK, Tiak Nagar New

For detailed terms & conditions of E-auction sale, refer TENDER
DOCUMENTS available on www.eauctions.co.in. Forany query regarding E-
Auction, contact Mre. Vijay Pipaliva Mobile No. S8T009971 an email at
admin@eauctions.co.in or the Agent on e-mail at info@yvogakshem.com.

Authorisad SiEnatory
Yogakshem Business Solutions-

Autharized

Sl

Agent of the Sailer

(Re

SCHEDULE I
FORM B

PUBLIC ANNOUNCEMENT

ation 12 of the Insolvency and Bankruphcy
Liguidation Process} Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
RAJAT WIRES PVT. LIMITED

3 Hn. F.HH"EHI.AH'E
_ 1| Mame o corporate debitor
2. | Date of incarporation of corporate

3. | Autharty under which corparate
dabior is incorparated, reglstarad

Febility sdentity number of

| _ﬂETAILE

| RAJAT WIRES PRIVATE LIMITED
21706,/ 1500

Ti Rl:gi_:,iiﬂr EEnlﬁp&r?i?—::; r-.h,-;IFi-

4 | Lnrpnrn’r@- I|:IE|'||:II::.I numt:-er,.- kmited | UT4E090L1990PTCO40501

__| corporate debtor
al Addeesg of The I'EEi‘E[E'rEI:I affce
and principal offipe (F any] of
| GDTDDTETB"UBDI‘E‘T
. | Dateof closure of Insodvenoy
| resolution process

I G168 Mew Hohtak Road, Mew Deaii,

India, TRO0S

: 1300025

7. | Liquidation commencemant date
| of corporate debtor
af the Insctvency Professional
| acting as liquidator
a Address and E-mail of the
hguidator, as registered with
1 h& El.'“an:l
10, | Aderess ard smail 1 be used
for correspondance with the
| Liguidator .
11. | Last date for submission of claims |

| 12/02/2024 (Orde
= |0E Py L L

B Name, and the registration number | Name - Sudhir Kalra

BB/ IPA-OCL/ IP-POOTEES
| EDI.’I‘-EGJ.E;"’[IEI’M-
| Address - E-93 Greater Kailash |,

IEBI Reg. Mo, -

Few Delhi-110042
Email I - kalra sy

r communicatad

Egmad.com

| Ackcdress - E-03 Greater Kasash |,

e Dl hi-110048

Email 10: ligquidator rwpl@gmail.com

16/03/2025

sgalnstitarm 10,

Date: 17,/02/2025
Place: New Delhi

Motice is heraby ghwen that the Hop'ble National Company Low Tribems) New Delhi Banch 11
hes ordered the commeancament of Bouidation of the RAJAT WIRES PRIVATE LIMITED o
12022025 (Cornmunicated on 14202/ 3026,
Ther stakiholders of RAMT WIRES PRIVATE LIMITED are hereby Galbed upon (o submil ther
claiens with proof an or bedore, 18/03,20025, 10 the Sguldator at the address mentionsd

The firsncial creditors shall subaif their peoal of claicns by electronio means oy, Al olher
creditors may-subimit the clatmwith the proof inperson, by poat or by alectronsg means.
Subrmission of fal=e or misleading proofs.of claim shall attract ponafbes,

In case a stakeholdes doas ngt Submil ds clains during the Bguldation process, the cdalms
subrnitted by swch & stakehoider during the corporate iInsolvancy rasclution proceass wrder
the insolvency and Bankruptey Boand of India (Insofency Resslution Process for Corporate
Persons) Regulations, 2008, shall be dearmed o be subrmithed undear seotion 35

RAIAT WIRES PRIVATE LIMITED

SUDHIR KALRA
LIGUIDATOR

Sy 1

e
[



